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ARTCINAL APPLICATION 15 of 1987

Counsel for the Appllcant-
Mr., VOU-R Iiurt-hYo

Counsel for the Resnonaent-
Mr.Ke. V-oubba R30.

c."-;o

bated: 12-1-1987

The-Applicanﬁ has filed this
Application seeking direction from
this Tribunal to consider hie name
for the purpose éf interview to the
post of overseerlin the Office of
the Chief Enginekr, Visakhapatnam
port Trust, Visakhaf@tnam. Till the
notification is ,issued under section
14(2) of the Ad%inistrative Tribunals
Act bringing visakhapatnam port
Trust withi; thé jurisdiction of
this Tribunal,lthis Tribunal would
not be competeﬁt to entertain such

an application. o

The Learnéd counsel for the
Applicant submitted that #= no such
notification exists in regard to

this organisation and that therefore

the papers may be returned to him

to file in the proper court.

I

h

The papets may therefore be
returned to the Counsel so as to

enable him to file them in the

proper Court.
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{B.M.JAYASIMHA (D.SURYA RAQ)
Vice Chalrman Member(J)
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